
IN THE CENTRAL ADMINISTRATIVE TRIBUNAL 
CUTTACK BENCH, CUTACK 

O.A/TA/R.A, No... 	 .. 199 

cant 
I 

(s) 

Versus 

IS 
.. 	 Respondent (s) 

Sr. No. 	Date 	 Order with Signature 

1 12.9.91 	Heard Mr. S.P.Mhanty,for the applicant. Perused the 

memo .JdrnLs&ozLJs withdawnThe<ase is not admitted. ki 
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kMembZTudic lal) 


